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(>iii) (a) in area where primary
cooperatives are not
undertaking the marketing of
coconut/copra on an adequate
scale, coconut growers
cooperatives be formed;

(b) efforts be stepped up to equip

coconut/copra marketing cooperatives
with adequate drying and storage
facilities.

(iv) the methodologies being adopted by
different coconut growing States for
estimation of area and production be
re-examined with a view to arriving
at the reliable estimates; and

(v) Expeditious steps be taken to generate
the estimates of cost of production of
coconut producing states and make
these available to the Commission.

The Government has accepted all the
recommendations of the CACP referred to
above except the recommendation No. (ii)
above regarding the period of operation of the
MSP in Kerala from fanuary to June of the
year. The jovernment has decided that the
period »f operation of MSP may continue for
he full year as is existing at present.
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Grant of 'with Pay' Study Leave to K.V.
Teachers

*112. SHRI SANJAY DALIMIA: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether there is some provision for
grant of 'with Pay' or 'on duty' study leave to
teachers of Kendriya Vidyalayas to undertake
full-time higher studies;

(b) if so, the details thereof;

(c) whether such leave could be granted
for study of subjects at outstations; and

(d) if so, the reasons therefor?

THE MINISTER OF HUMAN
RESOURCE DEVELOPMENT (SHRI S.R.
BOMMAI): (a) Yes, Sir.

(b) Grant of study leave in the Kendriya
Vidyalaya Sangathan is broadly patterned on
the study leave rules contained in the Central
Civil Service (Leave) Rules, 1972. Staff with
a minimum of 10 years of service are eligible
for study leave for literary and academic
purposes in case of teaching staff upto the
level of Principal and for the purposes
specified in CCS Rules in respect of other
staff. Further, study leave shall not be granted
at a time to more than 1% of regular
employees in a cadre.

(¢) and (d): Yes, Sir. Central Civil Services
(CCS) Rules themselves provide for study at
out stations.



